GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

RAJYA SABHA
UNSTARRED QUESTION NO. 682
ANSWERED ON 08.02.2024

Environmental Clearances in Eco Sensitive Zones & Protected Areas

682.SHRI JAWHAR SIRCAR:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to
state:

(a) the number of applications received in the last five years, year-wise for environmental
clearances of projects in Eco Sensitive Zones (ESZ) and Protected Areas (PA);

(b) the number of approval granted during the last five years, year-wise; and

(c) the number of applications received similarly and cleared by the Wildlife Protection Board
during the last five years, year-wise?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE
CHANGE
(SHRI ASHWINI KUMAR CHOUBEY)

(a)to(b) As notified vide Ministry’s Office Memorandum dated 17.05.2022,
projects/activities in notified Eco-Sensitive Zone (ESZ) around the Protected Areas shall be
regulated and governed by the concerned ESZ notification. Such regulated activities, if
covered under the Environment Impact Assessment (EIA) Notification, 2006 as amended,
shall require prior environmental clearance as per the provisions of the said notification
whereas, if the ESZ is not notified or is in draft stage, prior environmental clearance shall be
required for projects/activities located within the default ESZ, i.e., zone within 10 km of the
boundaries of the protected areas including National Parks and Sanctuaries. Such projects
shall require consideration by the National Board of Wildlife (NBWL)/Standing Committee
for National Board of Wildlife (SCNBWL). Accordingly, proposals are granted
environmental clearance after due approval by the Expert Appraisal Committee (EAC),
constituted by the Ministry for the purpose.

As per information available with the Ministry, during last five years, total of 53 proposals
were received, of which 43 proposals were granted Environmental Clearance (EC) by the
Ministry in the default Eco-Sensitive Zones (ESZs) as per the provisions of the EIA



Notification, 2006, as amended. The number of proposals that were granted EC each year for
the last five years are as under:

Year 2018- 2019- 2020- 2021- 2022-
2019 2020 2021 2022 2023

No. of proposals 04 09 13 18 09

received

No. of proposals 01 08 13 09 12

granted EC

(c) During last five years, total following 689 proposals were recommended by the
Standing Committee of the NBWL (SCNBWL). The number of proposals that were
recommended each year for the last five years are as under:

Year 2018- 2019- 2020- 2021- 2022-
2019 2020 2021 2022 2023
No. of proposals 153 71 85 149 231

recommended by

SCNWBL
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